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Sir,

Copy to
H VII-

T A OU T T U A A(HIGH COURT OF ASSAM, NAGALAND, I{IZORAM AND ARUNACHAL PRADESH)

N .HC.VII-241 20 lLo3Lt IA
Smti. Jayashree Bora
Jt. Registrar (Vigilance),
Gauhati High Court,
Guwahati.

Shri Abu Saleh Badrudduza Laskar,
District & Sessions ludge,
Dima Hasao, Haflong.

]L
Dated, Guwahati the 1? December, 2024.

Civil vacation,

You r letter No. D I DH / I- L I 2024 / 3 742 I Esft ., dtd. tO. 72.2024

With reference to the above, I am directed to inform you that your prayer forpermission to avail civir vacation rrom 22-12.202+ ii sr.rz.zo 24, arongwith stationleave permission, from the evening of 2,,,t2,2,24titt the mo.ning of O2.01.2025, hasbeen granted. The next senior most Judiciar officer avairabre at the station wirr remain in chargeof your Court and your Office during your absence.

tao?f - l20? ( A

Yours faithfully,

st/_
JT. REGISTRAR ruIGILANCE)

, L) -11- zq
ssam, Beltola, Guwahati-29, for

1. The principal Accountant General (A&E), A
-,lnformation.

-Z ne project Manager, Gauhati High Court.
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